. BEFORE THE ADJUDICATING AUTHORITY

' NATIONAL COMPANY LAW TRIBUNAL
' AHMEDABAD BENCH
_ COURT1

~ C.P.(1.B) No. 317/9/NCLT/AHM/2019

'Coram MADANB GOSAVI MEMBER (.IUDICIAL)
VIRENDRA KUMAR GUPTA MEMBER (TECHNICAL)

A'ITENDANCE CUM- ORDER SHEET OF THE HEARING !HEQUQI;I !1 EOQ QOEFEBENCINQ BEFORE THE
AHMEDABAD BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 7.02.2021

“Name of the’ Company: L ' Bharat Road Carrier Pvt Ltd
o v CIR e Vs
i Rasna Pvt Ltd

~ Section: S | " 9ofthe lnsolVehcy‘g nd Bankruptcy Code, 2016

IORDER
| _ 'Learned Couhsél Mr. Victdr Dﬁtta appeared fof“Operatiorial Creditor;
- Learned Counsel Ms Alshwarya Reddy appeared for Corporate Debtor.
~ For want of time, the matter is adjourned |

Matter to ppear f_or furthe’r co'nsiderationv'on 17.03.2021.

(VIREND ‘7 , KUMAR GUPTA) ' (MADAN B GOSAVI)

‘Dated thls the

: [4t day of February, 2021
" Prakash b n TR

GECHNICAD | MEMBERGUDICIL




